
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 55 of 2024(SZ) 

In the matter of: 

K. Koothaperumal, 

Pudukottai        …Applicant 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel for Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

Date: 06.05.2024 
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